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1.3, 802(3T).—HsTT ALHTT; THET SToT =egaT LT srfarfaerw, 2022 (2023 1 3) & gy 1 it
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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhi, the 22nd February, 2023

S.0. 802(E).—In exercise of the powers conferred by sub-section (2) of section 1 of the Maritime Anti-Piracy
Act, 2022 (3 of 2023), the Central Government hereby appoints the 22" day of February, 2023 as the date on which
the said Act shall come into force.

[F. No. U.11/156/22/2014 Vol. V1II]
PRAKASH GUPTA, Jt. Secy.
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